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 PAPERS  LAID  ON  THE  TABLE

 REVIEW  ON  AND  ANNUAL  REPORT  OF

 FILM  AND  TELEVISION  INSTITUTE  OF

 INDIA,  PUNE  FOR  1980-81  AND  STATE-
 MENT  FOR  DELAY

 THE  MINISTER  0t  INFORMA-
 TION  AND  BROADCASTING

 (SHRI  VASANT  SATHE):  ।  beg  to

 lay  on  the  Table—

 (1)  A  copy  each  of  the  following

 papers  (Hindi  and  English  versions)  :-

 (i)  Annual  Report  of  the  Film  and

 Television  Institute  of  India,
 Pune,  for  the  year  1980-81

 along  with  Accounts  and  the
 Audit  Report  thereon.

 (ii)  Review  by  the  Government  on
 the  working  of  the  Film  and
 Television  Institute  of  India,
 Pune,  for  the  year  1980-81.

 (2)  A  statement  (Hindi  and  English
 versions)  showing  reasons  for  delay
 in  laying  the  papers  mentioned  at  (1)
 above.

 Placed  in  Library.  See  No.  17

 384-82].

 THIRD  ANNUAL  REPORT  OF  MINORI-
 TIES  COMMISSION  FOR  THE  YEAR  ENDING
 31st.  DECEMBER  1980  an  MEMORAN-

 DUM  OF  ACTION  TAKEN

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  HOME  AF-

 FAIRS  (SHRI  NIHAR  RANJAN

 LASKAR):  I  beg  to  lay  on  the  Table—-

 (1)  A  copy  of  the  Third  Annual

 Report  (Hindi  and  English  versions)
 of  the  Minorities  Commission  for  the

 year  ending  31४  December,  1980.

 (2)  A  copy  of  the  Memorandum

 (Hindi  and  English  versions)  of  action
 taken  on  the  above  Report.

 [Placed  in  Library.  See  No.  LT-

 4385-82].

 SRAVANA  12,  1904  (SAKA)  Papers  laid  322

 REVIEW  ON  AND  ANNUAL  REPORT  OF
 SINGARENI  COLLIERIES  [0  1.10.
 KHAMMAM  (ANDHRA  PRADESH}  FOR

 1979-80,  ANNUAL  REPORT  OF  SINGA-
 RENI  COLLIERIES  Co.  Ltp.,°  KHAM-
 MAM  (ANDHRA  PRADESH)  FOR  1980-81
 AND  STATEMENT  FOR  DELAY

 THE  MINISTER  OF  STATE  IN
 THE  DEPARTMENT  OF  COAL  IN
 THE  MINISTRY  OF  ENERGY

 (SHRI  GARG]  SHANKAR  ar-

 RA):  I  beg  to  lay  on  the  Table—

 (1)  A  copy  each  of  the  following
 papers  (Hindi  and  English  versions):
 under  sub-section  (1)  of  Section  619A
 of  the  Companies  Act,  1956  :

 (i)  Review  by  the  Government
 on  the  working  of  the  Singareni
 Collieries  Company  Limited,
 Khammam  (Andhra  Pradesh)
 for  the  years  1979-80  and
 1980-81  ;

 (ii)  Annual  Report  of  the  Singareni
 Collieries  Company  Limited,
 Khammam,  (Andhra  Pradesh),
 for  the  year  1979-80  along  with
 the  Audited  Accounts  and  the
 comments  of  the  Comptroller
 and  Auditor  General  thereon.

 [Placed  in  Library.  See  No.  LT-

 4386-82].

 (iii)  Annual  Report  of  the  Singarent
 Collieries  Company  Limited,
 Khammam  (Andhra  Pradesh}
 for  the  year  1980-81  along  with
 the  Audited  Accounts  and  the
 Comments  of  the  Comptroller
 and  Auditor  General  thereon.

 (2)  A  statement  (Hindi  and  English
 versions)  showing  reasons  for  delay
 in  laying  the  papers  mentioned  at  /0  *
 above.

 [Placed  in  Library.  See  10.  17

 4386-82].


